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Bhopal, the 11th June 2013

F No. 13-38-2013-Seven-6.—In exercise of the powers
vested under Section 108 of the Madhya Pradesh Land

Tahsil
S. No.

Revenue Code

1959 (No. 20 of 1959,
s rd of rights s

he State

pared

: Sendwa District : Barwani
Name of original Designation of the Officer
village authorized to prepare
record of rights

he Gove
Madhya P

ASHOK GUETA, Addl, Secy.
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